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12.02 hrs.
BUSINESS OF THE HOUSE

Title: Statement regarding the Government Business for the week commencing from 12" July, 2004 and
submissions made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI AZAD): With your permission, Sir, | rise to announce that Government Business during the week commencing
Monday, the 12" of July, 2004 will consist of: -

1. Consideration of any item of Government Business carried over from today's Order Paper.

2. Discussion and adoption of Resolution to be moved by Minister of Railways for constitution of a new Railway
Convention Committee (Fourteenth Lok Sabha) for determination of 'Rate of dividend payable by the Railways
to the General Revenues and other ancillary matters'.

3. General discussion on General Budget, 2004-05.

4. Discussion and voting on the following Demands and introduction, consideration and passing of the
Appropriation Bills relating thereto:-

a. Demands for Grants on Account (General) for 2004-05
b. Demands for Excess Grants (General) for 2001-02
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SHRIMATI MINATI SEN (JALPAIGURI): Sir, please include the following items in the next week's business:

1. Problems faced by workers in tea estates.
2. Introduction and passing of Women's Reservation Bill in the on-going Budget Session.
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SHRI KISHAN SINGH SANGWAN (SONEPAT): Sir, the following item may be included in the next week's agenda:-

Situation arising from the non-implementation of long pending Dikshit award in respect of resolving the boundary
disputes between Haryana and Uttar Pradesh which has resulted in growing tension between the farmers of both
the States. The Central Government, therefore, may intervene in the matter and implement the award without
further delay.

SHRI PRABODH PANDA (MIDNAPORE): Sir, the following item may be included in the next week's agenda:-

Development in the course of implementation of land reforms policy in the States.
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SHRI SUNIL KHAN (DURGAPUR): Sir, the following items may be included in the next weeks' agenda:-

1. Need to provide long pending salaries and statutory dues of the workers of various P.S.U.'s for example
H.S.C.L. Durgapur Unit for 43 months, Bokaro Unit for five months and B.O.G.L. for six months.
2. To encourage the younger generation, unemployment allowances should be given.
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